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of payment during the year ending the
3ist dav of March, 1973, in respect of
‘Department of Rehabilitation.”

DEMAND NO. 124—CAPITAL OUTLAY OF THE
MINISTRY OF LABOUR AND
RAHABILITATION.

*“That a sum not exceeding Rs.
6,65,87,(00 be granted to the President
to compicte the sum necessary to defray
the charges which will come in course
of payment during the year ending the
31st day uf Muarch, 1973, in respect of
‘Capital Qutlay of the Munistry of

Labour and Rechabilitation’.

16.16 hrs.

MINISTRY OF STHEL AND MINFS

MR. CHAIRMAN : The House will
not take up discussion and voting on
Demand Nos 75 to 77 and 129 relating to
the Ministry of Steel and Mines for which
S hours have been alotted

Hon. Members present in the House who
are desirous of moving their cut motions may
send slips to the Table within 15 minutes
ind.cating the scrial numbers of the cut
motions they would like to move,

DEMAND NO. 75—DEPARTMENT OF STEEL,
MR. CHATRMAN : Motion moved :

“That a sum not exceeding
Rs. 96,¢3,000 be granted to
the President (0 complets the sum
necessary to defray the charges which
will come in course of payment during
the year ending the 31st day of March
1973, in respect of Department of Steel’.”

DEMAND NO. 76—DEPARTMENT OF MINES.

MR. CHAIRMAN :  Motion moved :

“That a sum not exceeding Rs.
14,92 (3,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course
of pavment during the year ending the
31st day of March, 173, in respect of
*Department of Mines.’

DEMAND NO. 77 —GBQLOGICAL SUBVEY.
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MR, CHAIRMAN : Motin moved :

“That a sum not exceeding Rs.
14,04,14,000 be granted to the President
to complete the sum necescary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1973 in
respect of ‘Geological Survey’.”

129-~OTHER CAPITAL OUTLAY
OF THE MINISTRY OF STEEL
AND MINFS,

MR. CHAIRMAN : Motion moved :

“That a sum not exceeding Rs.
55,85, 20, 000 be granted to the Presi-
dent ro romplete the sum necessary to
defray the charges which will come in
ccurse of payment during the year
ending the 31st day of March. 1973 in
respect of Other Capital Outlay of the
‘Ministry of Steel and Mines'.”

SHRI DINEN BHATTACHARYYA
(Serampore) : At the outset ] want to say
that so much important is this Minisuy
that they have not done justice to it by
allotting only five hours to this Ministry,
How much time shall I get, Sir ?

MR. CHAIRMAN : [t was all decided
by the Business Advisory Committee. If [
am in the Chair, I will ring the bell after
I3 minutes. You have 13 minutes.

THE MINISTER OF STEEL AND
MINES (SHR1 SSMOHAN KUMARAMAN-
GALAM) : 1t is my objection in fact and
the hon. Member is helpiag me by asking
more time. But his leaders have agreed to
this time. What can { do about that ?

SHRI DINEN BHATTACHARYYA :
In the public undertakings within the coun-
try huge public investments are involved and
it is in this perspective that we would have
liked to have more time for dscussion of
this important debate. However, I would
like to mention in this connection that the
Committee on Public Undertakings have
made certain specific observations, that
heavy capital expenditure of the plants of
the HSL is one of the major factors respon-
sible for the rising cost of steel. It is
responsible for the high cost in all sphe'es,
The original estimates of investment for all
the three plants have been revised thrice
and ultinately the amount seen is beyond
conception. After three re/isions of the
estimate of cost, the actusl cost upto the

DEMAND NO.
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31st March, 1970, stood at Rs. 199 86 crores
in Bhilai, Rs. 195 18 crores in Durgapur and
Rs. 213.69 crores in Rourkela. There are
similar trends  in respect of expansion
schemes of the plants except of course in
Durgapur. In Bhilai the original estimatz

far raising rated capacity from 1 million to

2.5 million tonnes was Rs 10460 crores.

The actual cost upto 31-3 1970 was Rs,

151 21 crores  In case of Rourkela 1o raie
the target of production from ! to 1.8
million tonnes the original estimate was
Rs. 77 65 crores and the actual cost was Rs,
154.59 crores as on 31-3-1970.

16.16 hrs.
[Str1 NPK Sa1vi in the chair]

Sir, 1t may be said that these are matters
of the past, why should we drag them n
this debate and all that, But we should
look at the cri.minal negligence and  ineffici-
oncy of the past which is telling so  heavily
on the pre«ent situation increasing the cost
ol steel all round, retarding the growxth of
the progrrcss of industiies in our country.

sl'herc: have been delays in the construc-
ticn a1d in the commissioning of the plants,
delays rungmng from 3 to 4 years, pointed
out by the P U Committee in is report,
There have been cases of lack of effective
control which has led to a situation causing
immense drainage of public revenur,  Tlis
requires special review and they should exer-
cise effective control on Bokaro plant now
under construction and the three new planis
coming up in the public sector Salem, Vija-
yanagaram and Vishakapatnam It has
involved the estimate cost of Rs 1838 crores.
The Fourteenth Report of the Public Under-
takings Committee on the Bokaro Steel
Plant deprecates the complacent attitude of
the Government towards escalation of esti~
mates to such magnitude. (Rs. 90 crores)
Revised es tmate of the Bokaro plant for-
warded to the Government in October 1970
has not been approved and the contract with
the Soviet Union 1s defecuve In certain im-
portant respects  These arc the remarks by
the Public Undertakings Committee,

Sir, the HSL incurred huge losses, This
is due to the wrong policy pursued by the
Steel Ministry, selection of incapable persons
for top positions, unpardonable negligence
and gross inefficiency etc, and those aspects
are haviag their ieflection in the huge losses
incupred. But when they themselves point-
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ed this out, the Steel Ministry tried to take
over by blaming the workers. Th y men-
tioned about Durgapore workers in a maner
as 1f the Durgapore workers were responsible
for the entire lass of HSL, It is true that
the Durgapur steel plant is running at a
los . Why has thi loss been there 7 Has
it been due to the workers ?

The total loss Incurred in the Durgapur
Steel Plant due to mijor breakdown of dura-
tion over eight hours was 1o the extent of
Rs 7°10 crores in 1967-65, Rs. 9°17 crores
in 1)6%-69 and Rs 989 crores in 1964-70.
The total number of hours involved in this
breakdown during thise thiee vears was
4547 20 hours, 4244 2) hours, and 8,592 43
hours respectively.  In 1)6°-68, on an aver-
age, per day, 55 ovens of the cyke oven
plants were down lor tepairs and this situa-
tion continued up to 1957  Thereafter,
battery No 1 of the coke oven was com-
pletely down 1 am Juoting all these figures
from the report of the Commuttee on Public
undertckings

Whiie the workers of the Durgipur steel
plant cried hoarse to draw attention of 'he
Steel Ministry lor taking measure for i n-
provement in production 4and to ensure
regular mainien wnce works, there was nobo iy
to listen to them. The wourkers pointed
out 1n a printcd booklet that the recommen-
dation of the Pande Cemmmitiee appointed
bv the Government of Indiyv was totally
flouted. There 15 hardlv an explanation
offered by the Steel Ministrv about what
h.ppened to the rec mmend dios of that
commitice and what action was tiken
theieon, The obeervation of the ande
Cem nittee on gross neghige ce 1 m inten-
ance work was more or less repeated in the
report of the Commitiee on Public Under-
takings in 1771-72, wherein thev say that
sustained a tenion had not ieen paid to-
wards the reparr and m.iy cnince of the
plant and machinery esp.ctiily in Durgapur
steel plant, resuluing 10 a laige number of
breakdowns M.y |, therefore, ask, why
the workers of Durgipur should be blame d
in this way and why the Steel MimistTy
should n-t he mide solelv responsible for
th.s faslure and for its incapamitity to appoint
proper man in proper place and supply
proper miintenance to the plant in proper
time ? If action is taken, some of the
favoured ones of the Government will be
put 1 the dock.
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[Shri Dmen Bhattacharyya])

Apart from the most unsatisfactory con-
ditions of work in the Durgapur steel plant
T must draw the attention of the honourahle
Minister to the very scrious situation which
prevails in the workers’ quarters and the
steel towa, where even the ordinary and
minimum sccurity of life is not guaranteed
to the people there. You will find there
goondas moving here and there under the
patronage of the police and the C R. P,
Alrzady., one Sunil Achirya who was a
leading member of the trade union which is
recognised by the authoritv, has been mur-
dered and several have been put under
arrest without trial under the maintenance
of Intermal Security Act. [ want to say
categorically that the Central Security Furce
was taken there so that they might take
charge of the plant and look after security
aspeet and stop pilferage and the stealing of
parts and the produced goods from the
plant

1 may say that in respect of alloyo stecl
even if you take the figures from the
management, you will find that stealing
and pilferage i: 20ing on to an unbeliev-
able extent. So the situation is that so
much money is being spent, but itis not
being utilised for the purpose for which it
is allotted.

There is much to be looked into, in the
functioning of the Officc of the Iron and
Steel Controller, Evenin the allocation of
the steel quota, there is something basically
wrong. Non-existent companies get steel
quota whereas companies which are produ-
cing very important materials are not getting
their requited quota. It has become a
practice in this office to allot steel quota
not on the basis of the actual requirements
studied after physical verification ; it is done
on the recommendation of somebody. The
Minister should look into this,

Instead of giving indigenous steel in
Bengal to medium sector factoties and
specially the engineering factories, they are
sometimes given imported stee! at high cost
with which they a'e in a very difficult posi-
tion to manage aud run their factories.

SHRI K. N TIWARY (Betish) :
What does he mean by that ?

SHR1 DINEN B JATTACHARYYA :
Engineering factories are not able fo get
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steel in time ; secondly,
allotted imported steel.

SHRI S MOHAN KUMARAMANGA-
LAM : Why should foundries get steel ?

SHR! DINEN BHATTACHARYYA :
do not know. Sometimes they require
it.

they are sometimes

SHRI S. MOHAN KUMARAMANGA -
LAM : What for ?

SHR1 DINEN BHATTACHARYYA :
For casting foundries and spun pipes. 1 do
not know for what.

Lack of utilisation of rated capacity is
the reason for this situation. If the steel
plants had produced according to rated
capacity, the situation wou!d have been
otherwise.

By-Products of HSL particularly
naphtha, the by-products of coke ovens, are
basic materials for so many chemical pro-
ducts  These are in high demand and in
the open market are sold at a premium.
The method adopted for distribution and
allocation of these products is not above
board and requires thorough examination,

The cost of raising ores in public sector
mines s also rising sharply. This is the
case in Bavsua mines, Rajaram ijron ore
mines, Nandini Lime Stone mine, manga-
nese mines eic. The Commitiee on Public
undertakings has commented oo the dismal
picture of very low production and abnor-
mally high cost. HSI. accepted for exploi-
tation some of the ore mines which are not
economically vaible whereas economic mines
with exceptionally good quality of ore are
reserved for export to Japun and other
countries by private owners, It is time that
this aspect is seriously looked into and
appropriate measures taken to safeguard the
national interests and to ensure economic
viability of the HSL miens project.

in the coal mining sector also, the posi-
tion is not bright, If the well-being of the
workers is taken into consideration, you will
fine that in spite of the wage board reco-
mmendations, even the NCDC does not
fully implement the wage board recommen-
dations, not to speak of the private owners,
both in Jharia and Raniganj, most of the
coal minsownis do not care to implement
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those recommendations. Here in this house,
8 decision was taken that the defaulting
mineowners will not be helped in anyway
by the Giverameat and thit those mine-
owners who do not care to implement the
wage board’s decision will not get any order
for supply of coal from the Government.
But this has n»t been 1n  practice imple-
mente{.

Sir, this Ministry has developed an
attitude of neclect and it excludes the work-
ers while framing its policy When the
non ¢ king coalminss were taken over, the
Ministers knoas that seve-al representations
were given to him, and he had very kindly
heard them and assurcd them that some-
thing would bhe done These coking coal-
mines had their offices at Calcutta. After
taking over the coking coalmines, the
cletical staff of the employees who were
working 1n Calcutta have been ordered to
be transferred to Dhanbad, thus creating
difficulties for them  They ashed that at
least they should be allowed to work in
Calcutta, but that was not concluded  Sir,
though they have taken over the coking
coalmines, you have not taken over the
coalmines as a whole. So, my plea is that
all the coalmines should be taken over by
the Government at the earliest,

About the industrial
cvalnunes, [ may say that jungle law is
prevailing there. ‘Lhe employers sometimes
engage goondus who may take any jhanda
or any banner ; but actually they are tred
goondas of the coalmine owners and on
their behalf they suppress the workers
They even deprive the workes of their
hard-earned wages, bonus and other dues.
There 1s no protcction for the workers.

relations in the

About safety measures, so many acsi-
dents take place. You will find in news-
paper reports of such accidents I know
there are some officers who are to go round
the mines and see that all the safety systems
and measures are adopted by the mine-
owners. But in rcaity 1t is nothing but
eye-wash  So, several precious lives are
very often lost due to this negligence, But
the Government s callous.

Coming again to the point where 1
began, I say that you have to nationalise
the other steel industries which are run by
the private companies like Tatas—Sir Biren
+ in Burnpur -wad others. You have to iatro-
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duce a policy with regard to industrial
relati sns ; a rational policy should be intro-
duced, which has verv recently been reco-
mmended by the Committee on Public
Undertakings after taking evideace and
suggestions from a large numher nf manage-
ments in respect ol public undertakings.

Further, you will find no promotion
policy in Publiz Undertakings, 1 have
mentioned this to the hon Minister and he
has assured m: thit he will enquire into at;
in Durgtpur in one day one geatlemen was
twice promoted, all within six hours,

SHR!'S MOHAN KUMARAMANGA-
LAM : Not correct

SHRI DINEN BHATTACHARYYA @
Mav not he [ want to know the correct
p wition I~ it not a fact that his designa-
tion was first chanzed to make it convenjent
for him to be promoted t» the next post.
Most of the troubles and duputes in the
public sector undertak'ngs crop up with
regard to promotion policy They are work-
ing and are awaiting their turn for promo-
tion which they deserve but they are not
given promotion.

MR. CHAIRMAN : Your time is up.
Yuou have already taken double the time
allotted to your party.

SHRI DINEN BHATTACHARYYA ;
Hallway, if 1 say something | could not
fint-h my speech. A wrong impression  witl
go in the House and the Munister will not
fully understand :t. That 1v why | told you
even in the beginning to extend time.

1 shall mention three or four points jn
just two minutes  First about the reciuit-
ment policy in these public underrakings.
For unskilled labour the local people shm{ld
be given preference, That is not in practice
everywhere, Poliucs comes nto play and
top people recruit their own mea

There is no incentive policy. Incentive
system must be introduc:d. There must be
anorm for whi.h 1 shall get my regular
wage: after that nurm whatever is produced,
1 shall get some thing extra  This system is
not there in the public undertakings.

AN HON. MEMBER : China is against
incentives.
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SHRI DINLN BHATTACHARYYA :
You go to Chin.: T am talking in India, of
Indian conditions.

1 astiy, in places where the workers re-
side in the stee! townships or in the town-
ships of other public sector undertakings,
full citizenchip rights must be given to those
who are emploved and who tive in the town-
ship quarters. In some places, cven relatives
of the cmpleyces who reddde in  the
township arc not alowed. The employce
has no right to allow his near relatioas to
reside with him for some days, in the quarter
in which he resides | can give you exam-
ples. 1 shall plead with the Minister to sce
that full ciizenship rights as well as demo-
cratic mghts and trade union rights are
given to the employees of public undertah-
ings in the country**(Interruptiom). Secunty
of life and personal bclongings should also
be guararteed

SHRI SWARAN SINGH SOKHI{ (Jam-
shedgpur) : Afier the statement made by the
Minister of Stecl and Mines, Shri Mohan
Kumaramangalam on 27th April.

o) ywn 47 Fga@ (Rar) © 99T
f wilzg, & mras) sggvar AEATE 7
waq ¥ gl adt &1

MR. CHAIRMAN : Let the Bell be
rung,

Now, the quorum is there.
resume, Mr. Sokhi,

SHRI SWARAN SINGH SOKHI : Mr-
Chairman, Sir. after the statement made by
the Minister of Stecl and Mines Shri Mohan
Kumaramangalam, on the 27th April 1972
about the incident in sulphuric acid plant, I
personally visited the Rourkela Steel plant
on the 29th and 20th April 1972, and the
statement made by the Minister of Steel did
not represent the facts The fact is that on the
night of 24th and 25th April 1972, when the
sulphuric acid plant was re-commissioned
after a month's shut-down for annual inspe-
ction of the boiler and repairs, no one of
the cfficers of the plant, who were in-charge,
cared to check up the acid circulation pump
inside the rulphuricacid tank which was not
werking and was out of order for 5106
hours betaeen 9 P.M, and 2 AM. and the
poisonous gas pavsed through the absosption
tower of thc Sulphuric acid plant. The

You can
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chimney is hardly 45 feet high., At rhat
time, there was no responsible officer there
at the plant site during this period. This
thing happened only due to the negligence
and poor maintenance by the highly-paid
officers of the particulas plant Because the
Steel and Mines Minister pleads for his
officer, in the Pariiament, so they do not
bother for anybody, or anything.

Sir, these fumes were not tar fumes but
were of poisonous sulphuri¢ acid. By these
fumes, a person can die on the spot.

Within 48 hours of this accident. another
accident took place in the blast furnace site
That was on the 26th April 1972 in the blast
furnace area, where thc coke oven gas blee-
der did not work properly only due to the
poor maintenance bv the plant authorities
and 48 persons were hospitalised who were
passing by the side of the gas blecder. They
were scen still in the hospital. S, when
1 visited the coke oven plant, I found the
same thing there. Coke oven gates were
seen damag.d, in broken condition, doors
not properly fitted and tighter ed up, while
the battery of the coke oven which was fully
charged. hias been <een leaking all over and
at least, ten per cent of the coke and by-
products of the coke even plant were being
wasted which amounrs to ten per cent loss
straightaway in the production I have told
this to the General Superintendent of the
Rourkela Steel Plant, who was with me
while he was showing me round the plant.
Sir, all such leakages and poor maintenance
should be immediately checked. Otherwise,
there may be another accident in the plant.
The cfficers should be warned and if they
neglect their duties, they should be removed,
to avoid further loss.

Itis a well-known fact that the roof of
the stecl melting shop of the Rourkela steel
plant collapsed due to the contractor’s lab-
our. But now { have seen that between 4000
to 5{00 labourers are still employed by the
Rourkela steel muinagement through the

contractors So, they have not stopped it
even now.

There is also loss to the tune of Rs. 1
lakh due to theft which takes place every
day. It is admitted by the high officials of
the Rourkela plant that the theft takes place
due to the hutments which are a!l round the
factory area and along the boundary walls.
These should be removed immediately and
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no encroachment should be allowed. The
rich reople who are encrcachinrg on the
company land should be renioved immedia-
tely first. We should tack!e the rich. people
first and remove their encroachments tefore

we do anything atout the poor people.

The Orissa Government has not even
transierred the ownership of the land to
Hindustan Steel. 17 years have passed and
no action has been taken in this regard This
shows how efficiently the steel Minister and
the steel plant management are working.
The Minister should take some immediate
steps to get the land deed executed, so that

the towa administration would go ahead
with the town-planning, etc.
Coming to Durgapur steel plant, the

Manager there is a trade unionist.
He was taken on an experimental basis.
It was a total failure. Strikes are still there
and he is unablc to control them. He does
not take action against corrupt officers. The
cases are still pending, I am told. Either he
should take action or resign his post. If we
do experiments like this, I do not know
what will happen to the plant. Excess load-
ing of the wagorns in Durgapur steel plant is
another reason for the loss. If an indent is
placed for 20 Tonnes, they load 40 Tonnes
in collaboration with private parties. This
is one of the reasons for the loss.

General

Mr. Kumaramangalam announced in
Durgapur yesterday that he has agreed to
the expansion of the Durgapur steel plant.
I am not against expansion, but until and
unlees the plant works to its full capacity,
what is the use of expanding a plant? First
you shou!d work it to its full capacity and
then think of expansion, Otherwise, mere
expansion of the plant does not ensure pro-
duction.

The Committee oa Public Undertakings
have expressed their concern and anguish at
the performance of two major public under-
takings, namely, the Heavy Engineering
Corporation and the Heavy Electricals. Heavy
Electricals have already eaten up their
paid-up capital. The Heavy Engineering
Corporation is likely to wipe out its-paid up
capital in the next two years. These things
never happea in the private sector. If the
Government cannot make profit, then they
should adopt the policy of ‘‘no profit; no
loss™. At least this will satisfy the S5 crores
of people of India,
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SHRI K.P. UNNIKRISHNAN (Bada-
gara): No, it would not satisfy 's. We want

them to make profits.

SHR1 SWARAN SINGH SOKHI: The
remarks of the Committee on Public Under-
taking of Parliament shculd not be taken
lightly by the Steel Ministry. They should
do som:ething about it.

Coming to Bokaro steel plant, it appeats
that the Ministry of Stecl are pleased with
the construction and erection of the Bokaro
steel plant. The blaine is gencrally threwa
ori the HEC, Ranchi, that they do not
supply the equipments in time. It has been
held by the Committee on Public Undertak-
ings tliat the delay ia the construction of
the Bokaro Steel partly due to organisational
failures. The escalation in costs is due to
the delay in the compiction of the plant is
an admitted fact. So, I would request the
Minister of Steel t» sit tight on the heads
of the management of the Stecl plants, ins-
tead of touring abroad during the off-session
Parliament.

SHR1 S. MOHAN KUMARAMAN-
GALAM: Is he referring to my touting or
their touring abroad?

SHRI SWARAN SINGH SOKHI: The
Government of Bihar have made a proposal
that the Iadian Copper Corpcration, which
has recently been taken over by the Central
Government, which is in my constituency
in Bihar, should be handed over to the
Bihar Government so that they can run it
in the joint sector in the public interest by
having 51 per cent share. This proposal
should be favourably considered.

SHRT S. MOHAN KUMARAMAN-
GALAM: Could he explain what is the
benefit to the nation if it is handed over to
the Government of Bihar?

SHRI SWARAN SINGH SOKHI: I will
send him proposals about it.

There should be no monopoly of cont-
ractors and consulting engineers in any of
the steel plants if we really want garibi hatao.
The Steel Ministry should issue standing
orders to all steel plants immediately that
they should not have any such monopolies.

Then, I have heard Shri Kumaraman-
galam saying more than once, especially
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{Shri Swaran Singh Sokhi]

when he can not give any satisfactory reply.
that he is not bothered abut hs chair and
that he can leave that chair at any time, I
may inform him here that we are only poor
Membeis ol Parliament; let him say that to
the Leader of the House and not to us,

“That the Dzmand under the Head
Department of Steel be reduced by
Rs, 100"

[Need to nationalise the Indian iron
and Steel Company at Burnpur imme-
diately (15)).

The Asian Refractorv is a sick industry
which we have taken over [t took four full
months to take physical possession of it. 1
thenk up till now the Steel Ministry could
not start anv production there Some poor
sharcholders have invested money in this
mdus'ry by way of shares to the extent of
Rs. 55 lakhs. Afier all, they are the citi-
zens of our country and we soould not allow

*“That the Demand under the Head
Department of Steel be reduced by
Rs. 100,

[Need to set up the second steel
plant at Nayagarh-Banoi 1n Orissa
during the Fourth Five Year Plan (16)).

their money to be lost like this. The “That the Demand under the Head
Minister should look into this, 2"";30‘“:“' of Steel be reduced by
s 100,

With these words, I support the demands

_. N .
for Grants ielatng t» this Minstry. [Need to redinstate 526 <ccurity

personnel thrown out of employment
from Rourkela Stee! Plant within one
month, as per promise of the Ministry
(17}

**That the Demand under the Head
Department of Mioes be reduced to

SHR1 D. K, PANDA (Bhanjanagat) :
I beg to move ;

“That the Demand under the Head
Depatiment of Steel be reduced 10

Re. L.”

{Failure to introduce the system of
Jomnt conrol ol labvur and management
over the dieel Plants (115 1.

““That the Demand under the Head
Department ol Steel be reduced to
Re. 1"

[Failure to remove bureaucratic
domination in the management of steel
industrics 1n the country 1n general and
H. 5, L. in particular (12)]

“That the Demand under the Head
Depariment of Steel be reduced to
Re. ].||

[Failure to implement Shri R. K.
Khaditkar’s bonus formula in fertilizer
plant in Rourkela Stee] Plant (13)].

“That the Demand under the Head
Department of Steel be reduced by
Rs. 100,”

[Need to stop the selling of scrap
iron for Rs. 50 to contractors in Bhilai
Steel Plaat (14))

Re. 1.”

{Failure to implement the recom-
mendations of Study Team on Tribal
Development Programme, 1968 as men-
tioned in their report at page 72, relating
to tribal areas in Orissa, for development
of Mines (18) J.

*That the Demand under the Head
Department of Mines be reduced to
Re. 1.”

{Failure to establish nineral based
industries specially mines in tribal areas
such as Mayurbhanj, Keonjhar, Koraput
at Sundergarh in Orissa (19)].

“That the demand under the head
Department of Mines be reduced to
Re 1"

[Failure to tun the closed mines at
Gomabhisari in Mayurbhanj District in
Orissa 30 as to provide employment to
the Adivasis of the Area (.0)].

“That the demand under the head
Department of Mines be reduced to
Re. 1.
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[Failure to implement the Wage
Board recommendations for coal mine
workmen in mine areas in Orissa (21)}.

“That the demand under the head
Department of Mines be reduced to
Re. 1

[Failure to provide mineral indus-
tries in interior tribal areas in Orissa by
securing the co-ordination and linking
up of Keonjhar, Paradeep, Phubabarin
Dist. Via ASKA Bharjanugar railway
(22)).

“That the demand under the head
Depariment of Mines be reduced to
Re. 1"

[Failure to run the ciosed mines so
as 1o provide employment to thousands
of Adivasi mine workers in Mayurbhanj
and other mines of Orissa who have
been thrown out of employment duc to
shortage of railway wagons. (23)].

“That the demand under the head
Department of Mines be reduced by
Rs. 100.”

[Need to arrange for the lifting of
accumulated coal and iron ores from the
coal and iron ore mines at Barbil and
other mines in Orissa by securing the
required number of wagons. (24)].

“That the demand under the head
Department of Mines be reduced by
Rs. 100,

[Need to complete geological survey
of Orissa within one year. (25)

“That the demand under the head
Department of Mines by reduced by
Rs. 100.”

[Need to nationalise all the remain-
ing coal mines owned and controlied by
the private sector. (26) ]

That the demand under the head
Department of Mines be reduced by
Rs. 100,

[Need to abandon the contracf
system of labour employment in local
mines immadiately (27) ]
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SHRI DINEN BHATTACHARA :
1 beg to move :-

“That the demand under theh ead
Department of Steel be reduced to
Re. 1/

[Failure to allecate stecl quota on
the objective assessment of requirement
of each State. (2 ) ]

“‘That the demand under the head
Department of Steel he reduced by
Rs. 10g.”

[Need to stop large scale theft i
Durgapur Alloy Steci Plant 291

“That the demand under the head
Department of Steel he reduced by
Rs. 100.”

[Need to extend democratic rights
to workers in the steel towns (30) |

“That the demand under the head
Department of Steel be reduced by
Rs. 100.”

[Need to speed up the maintenance
work in Durgapur Steel Plant (31) ]

“That the dcmand nnder the head
Department of Steel be r1educed by
Rs. 100.”

[Need tuo introduce a proper pro-
motion policy for the staff of all the
three s'eel plants. (32)]

“That the demand under the head
Depart. of Steel he reduced by
Rs. 100,

[Need to introduee a proper recruit-
ment policy in all the steel plants. (33)]

*That the demand under the head
Department of Mines be reduced to
Re 1.”

[Failure to take over the non-

coking coel mines (34)],

““That the demand under the head
DNepartment of Mines be reduced by
Re. 100.”

[Need to re-open the closed mines
in Raniganj and Dhanbad belt. (35)}

<That the demand under the head
Department of Mines be reduced by
Rs. 100,"
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[Need to stop shifting of head
office of corking coal mines from
Calcutta to Dhanbad. (3¢)).

“That the demand under the head

Department of Mines be reduced by
Rs. 100.”

[Need to see that coal wage
brard’s decisiohs are fully implemented.
(3N

MR. CHAIRMAN : The cut motions are
also before the House,

17 hrs.

SHRI P. GANGABED (Angul): Mr.
Chairman, Sir ar the House is discussing
todav a very imnortant problem affecting
the steel industry. 1 wish to  highlight some
which, I hope, will be duly taken note of
and considered by the hon. Minister of
Steel and Mines.

Steel iv a basic item, the availiability of
which will determine the pace and tempo
of the industrial revolution of this country.
As the House is aware, today an exiremely
difficult problem is facing the country due
to the slackening trend in the industrial
sector, In a great measure it is attributable
to the shortage of steel and the consequent
unused capacity in the industrial sector,

Steel production, which has a weightage
of 3.9 per cent in the general index of in-
dustnial production, has declined by 4.9 per
cent during 1971 as against the 1970 level.
The year 1971-72, according to the pro-
visional estimates, has recorded a lower level
of saleable sieel production at 4,7 million-
tonnes as compared to 4.5 million tonnes in
1970-71 and 4.8 million tonnes in 196Y-70.
On the other hand, domestic availability,
in some measure is supplemented by imports
to the order of 0.8 million tonnes, which
means the net availability, after taking into
account the export of 0.2 million tonnes, was
olny 5 million tonnes, which who almost
the same level as was there some four or five
years ago.

Therefore, from this result one can
conclude chat steel propuction and supply
did not increase to the same extent as com-
pared to the expansion of steel using indus-
tries in this cosmtry, The result has, therefore,
been a great rather glaring, accumuliation of
Jarge ynused capacities in various engineer.
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ing industriex, Not only that, it has alvo
invariably affected the export and expansion
of steel and steel based items.

It is no doubt that the slow growth of
steel production can be attributed to technie
cal and other difficulties faced bv the steel
plants. Alsn, it can be attributed to the
labour problems experienced by them, that
is, the steel plants But with the improve-
ment in the law and order situation in ease
tern India, particularly in West Bengal,
thanks to our partv in power, and more so
as a result of the initiative taken by the
Centre in placing the operation and manage-
ment of the stesl plarts on a sound footing,
it is now expected—I am sure, it is expected
and it shall be done—that in the coming
vears all the s‘eel plants will be able to
expand production and capacity to the full-
est extent possible.

I now come to another aspect of the
matter The Steel Ministry has a large num-
ber of undertakings under their administra-
tive control, Of this. the Hindustan Steel
alone has accumulated a cumulative loss of
Rs 223 crores, the Heavy Engineering—Rs.
87.83 crores, the M.AM.C --Rs 36.42 crores,
the Triveni Structurals—Rs 2 crores, the
Bharat Heavy plate and Vescels Ltd.—Rs
3.4 crores. Of course. the figures given by
me may not be actually correct. But all the
same all the units are running at a loss,
The only two undertakings which have made
some profit are, the Tungabhadra Steel and
the Hindustan steel Works Construction
Ltd. This is the overall picture,

While it is agreed that showinga profit
it not only the mission that the public sector
concern has to fulfil, still one cannot escape
the fact that profitability is an index of
efficiency. The losses suffered by the under-
takings are of such a magnitude that, in due
course, if 1 may say 50, even the entire capi
tal structure may be wiped out. Let us guard
against that. I do hope, the hon. Minister
will consider a review of the undertakings
de nove so that the organisatian and the
management are placed on a very sound
footing.

Again, you will agree with me that
the country is committed towards increasing
socialisation through means of production.
Therefore, this commitment can be fulfilled
only if the undertakings under the contyol
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of the Government improve the efficiency
and make a significant contribution to the
economy Unfortunately, at the present
moment, these units have shown more &
liability than an asset. That must be got rid
of as quickly as possible.

When we ponder minutely, what do we
see 7 In repard to steel in this countrv,
India is well-endowed with basic iron ores
and coal resources. If Japan can increase
her steel production and get 90 million ton-
nes in a matter of less than two decades with
hardly any natural endowments, why can’t
India expand her production at least to
meet her own requirements ? It is as simple
as that. So for, one can say that India did
not have the technology and capacity to set
up steel plants in the previous years. But
today it is not the same position Therefore.
I have no doubt that if the Government
are able to set right the production program-
me of HEC and also, side by side, hae-
ness the machine fahricating designs and
consultancy capabilities both in the public
and private sector, it will be possible for us
to set up not only one, two or three but a
large number of stcel plants, steel mills,
within a reasonable period of time.

Sir, 1 would now come to my State,
Orissa. Orissa is a major producer of iron
ore in this couatry. It also contributes
towards exports in a large way. But the
State s deficient in power, transport and
other infra-struclure facilities and also in
entrepreneurship. Therefore, both the Centre
and the State Government should cooperate
in their efforts to get these facilities for
attracting new industries in the State.

Before 1 sit down, 1 wish to reiterate the
demand of the Orissa State for a steel plant
at Navagarh. For that, the Government has,
in this house, many times given promises.
1 do hope that fulfilment of that promise
will take place very soon

SHRID. K. PANDA (Bhanjanagar):
Mr. Chairman, others started with steel,
but let me start with copper where there is
deficiency in production. In the Annual
Report of the Ministry of Steel and Mines,
Department of Mines, under the heading
‘copper’, the deficiency with regard to copper
production has been stated and in spite of
various measures and the abundunt genero-
sity with which Iodia has been bestowed i
regard to tich mineral wealth, we aro not
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able to make achievements. What are the

defects ?

Of course, for discussion of the Domands
for Crants of this Ministry, more than eight
hours are necessary. Being a member of
the Fstimates Committee, we have afso given
a suggestion in our Renort dated April 20,
1972, that this Minictry should place a
White Paper for discussion in this House
because this sector hag a very vital role to
plav-hoth steel and mines. It plays a very
vital role in the development programmes
of the country. So, the performance of this
Ministry needs re-examinarion and introspec-
tion. Mr Mohan Kumaramangalam has
taken charge ot this portfolio only for the
last two years. We have 1o see how far the
deficiency has been overcome-that has to be
very critically analysed. As regards copper,
the report says at page 66.

*Cost estimates for Khetri copper
complex are being revised in view of
escalation in prices, wages, etc., in the
fast three years.”

This is quite misleading. The very estimated
cost had been increased from Rs. 24 croses to
Rs 120 crores at present This is because of
several other reasons and those factors are not
taken into consideration. The main thing is
this. Drilling and perspecting has to be given
priority. With regard to this, the American
consultancy firm committed blunders. There
was a conspiracy by the consultancy
and in spite of that, the legacy cntinues to
be there That has to be given a go-bye.
What are the factors that have contributed
to this increase ? We can see why the esti-
mate has gone up. Firstly, it was due to
increase in the supervisory cost and that
supervisory cost wis affected by a man of
Bird & Co. Mr. D. K. Dhavan, who is the
present Chairman, Secondly, the contrac-
tors have been awarded double the rate of
original estimate,

So, they are charging double the previs
ousrate.

Thirdly, the engineers who were trained
under the American consultants, their servic:s
are not being utilised on the other hand,
they could have batter been utilised at
the Kolihan mines for shifting and produc-
tion, but that has not been done. The
structura! designs could have been taken up
by the Departmental Engineers and that
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has not been taken up. It is entrusted to
one Davies Moore, an English irm. This
should not have been done. Not only
that ; no planning was there to develop
technical know-how within the Department
itself. Now, the Chairman is sitting for
eight months here in Delhi and he will
perhaps be shunted to Calcutta because of
there failings. These factors have to be
taken serious note of. Not only that ; here
I want to make a mention of one other
aspect.  All these aspects even with regard
to the conspiracy of the American consul-
tants have been submitted to the Miaistry
to overcome these difficuities, but no heed
was paid to them, Absolutely, the very
memorandum presented by the secretary of
the Worker's Union there was also rejected.

Therefore, what 1 insist upon with
regard to this Khetri Copper Project is that
firstly a Working Group on Noa-Ferrous
Metals was appointed in 1969 to study the
Khetri Copper project and that group has
made scveral suggestions; and till to-day
those suggestions remain unimplemented.
That should be implemented and those very
suggestions have to be taken into considera-

tion.

Now, at page 67 you see how a picture
is given which is far from true. At page
67, it is said :

“By end of December.
total stockpile of ore was of
of about 18,000 ionnes ™

Just above that, it is reported -
“Experimental production of ore
was started from conveyor incline at 3.50
metres level in July, 1970. By end of
Decemuber. 1971 the total stockpile of
ore was of the order of about 83,000
tonnes.”

1971 the
the order

And with regard to this copper mine what
is required is a daily production of 2000
tonnes to feed the concentrate and smelter
plants. And for only one stope is now that,
so for prepared

In answer to question which was put
in this House on 27th April 1972, it has
been stated that seven stopes are required
to produced 2000 tons of copper ore daily
to feed the plant. But since 1962 till April
27, 1972 we bave been able to prepase of
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produce only one stope and for the other
six stopes because the Khetri Copper Project
is to produce 31000 tons of electrolytic
copper per year and for that purpose even
over a ten pear yeriod we have only pro-
duced one stop and seven stopes are
necessary and even assuming according to
the answer that 19 stopes are deemed to be
ready at hand by may 1972, still this can
feed for less than 3 days at the rate of 7
stopes a day. It is stated by this Ministry
that by December 1972, the first stream of
concentrator plant is stated to be ready.
Only eight months are left to develop the
mines to feed this plant at the rate of 2000
tonnes of copper ore per day. Sir, is not
fantastic that withia a period of 10 years
they could only prepare one siope whereas
within a period of 8 months they propose
to prepare 7 stopes to realise the target ? It
is out of question.

Now in this connection my suggestion
would be this. Let there be a specific
planning for drilling and prospecting with a
well-equipped planning wing  Secondly, the
high-cost estimates which have increased,
must be reduced drastically, because, they
are with in our easy reach.

Regarding the production of steel, there
are ample opportunities for a flourishing
steel industry in our country. That hag
been neglected, We have been pursuing a
policy which lacks baldness. 1 have already
stated that our country is rich in mineral
wealth. But we have to expand it.

There are two suggestions which have
been made by the different committees. One
is that the existing stee! plants have to be
expanded. Secondly, the suggestion is about
strating of new plaats with all boldness,
with a forward-looking plan. Why we are
not able to do this is a thing which I cannot
understand.

Now, Sir, in spite of these two admitted
facts which are existing in our country to
bave a flourishing industry, the gap between
requirement and production which was 0.2
million tonnes in 1970 has risen to 1S
wmillion tonnes in 1972, What a costly dis-
aster ? How to meet this challenge ? How
to meet this critical sitnation ? Both the
Estimates Committee and several other come
mitiees have said that ue can now march
ahead and procesd with expansion of Duzga~
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pur Steel Plant and also a.l the existing
stec! plants, At the same time we can also
set up new steel industiies wherever they
are possible. As fer the expansion of the
alloy stee]l plant at Durpapur, it achieved
more than 609, of rated capacity but the
sales realication increased from Rs. 828
million in 1969-70 to Rs. 103 mullion in
1970-71. Now the present capacity from
0’1 million tonnes of alloy steel can be
extended to 03 million tonnes with an
investment of only Rs 50 crores, The plant
at Salem is welcome. But when we could
venture to invest Rs. 388 crores to produce
0.2 million tonnes why cannot we only invest
Rs 50 crores 1o achieve the target of 03
million tonnes of allov sterl which is neces-
sary ? Therefore I demand that the Durga-
pur steel plant has to be expanded at a cost
of nearly Rs. 50 crores.

With repard to this very plant, what are
the factors that stand in the way of increas-
ing the capacity ? It can produce three
lakhs tonnes of different categories of alloy
steel.  Stainless steel producing technology
has alreadv been developed and that is also
available in this very plant, So, the present
capacity can be increased and more foreign
exchange also can Fe earned, in addition to
meeting tne demands of the country. So,
the capacity of this plant has to be expan-
ded.

As far as Rourkeli is concerned, I have
to make suggestion with regard to the
labour problem The R K Khadilkar
bonus formula is not yet being implemented
in the fertiliser plant under the Rourkela
plant ; though both the plants have got one
common manager, yet that is not being
implemented Therefore, | demand that it
must be imp'emented within a short period

As far as Bokaro is concerned, the
fabrication work should not be shifted from
the local site to outside, because that will
involve more delay and more expenditure.
So, this shifting should be stopped.

Regarding Bhilai, | have to make some
suggestions. We are losing lakhs and fakhs
of rupees In Bhilai by selling scrap toa
contractor at the rate of Rs. 50 per metric
tonne, which he sells at Rs, 750 per metric
tonne to others, So, why should the con-
tractor system be there ? Why should it
not be abolished ?
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Mr. Chari happens to be the chairman
of coking coal washeries of the H. S. L He
charges Rs. 3:50 per tonne more than the
previous rate from Ist April, 1972 from
H.S. L. This recults in additional cost to
the tune af crores of rupees to H. S. L.
This is being done only perhaps to cover
his failings, because there is a heavy loss in
the coking coal washeries of the H. S. L.
Therefore, this also should be put an end
to

These things may appear to be very
minor, tut in fact they are not, because in
a public undertaking all these defects and
all these omissions and co nmissions have to
be critically examined, and we must take
bold steps in overcome and to completely
eliminate such defects and such omissions
and commissions.

With regard to nationalisation, 1 have to
say a few words  So far, we have been able
fo indulge in piece-meal nationalisation onfy.
Unless we nationalise as a whole all the
mine-ores which are controlied by the
private and big monopolists in the privite
sector, we canriot do justice, beeause if there
is any delay in the future, it would invoive
a very high cost. Therefore, we demand
the nationalisation of the Villiers cotliery in
Talcher now working as the Handidara
colliery. This has been leased out to Shri
S R. Goenka by the State Government, and
the State government is hand in glove with
the Goenkas. This mus: be put an end to,

As far as the Indian Iron and Steel Co,
Burnpur is concarned, Government are con-
trolling 52 per cent of its shares Why
shouid we not nationalise thrs company ?
Once stability has been achievad by Govern-
ment, why should we allow the private
sector to continue, especially when Govern-
ment are holding 52 per cent of its shares ?

Coming to the question of expansion, 1
have to mention about Orissa, If we have
a bold policy, we can start new steel plants
in different places. In order o priority,
Orissa comes first. With regard to this, T
need not detail here what Dastour and Com-
pany have said. but I will only draw atien-
tion to one aspeot, This matter has been
discussed not only in this House but in the
other, and the Central Government are com=
mitted to set up a second steel plant in
Orissa. [t is not from the State point of
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view I am urging this, but it is essential
from the national point of view on which
much stress has been laid. Not only in the
Orissa Assembly but in both Houses at the
Centre, several debates have taken place. 1
may be permitted just to remind the House
of the dates on which discussion was held.
On 6-8-70 on a motion in the Rajya Sabha,
the question of a sccond steel plant for
Orissa was discussed ; on 4-8-70 in the Lok
Sabha it was discussed. In the Lok Sabha
under rule 193, there was a discussion on
11-11-70. Then in the Lok Sabha there was
a call attention motion on 12-11- 0 on the
same subject ; there was another call atten.
tion motion in the Rajya Sabha ; finally in
the discussion of ihe Demgnds of the Minis-
try on 1°-71 in this House there was a
discussion  The matter is again to be dis-
cussed here on 5th through a mon-official
Resolution

So how many times MPs have o raise
this question ? This question is closely
connected with the question of expansion of
stee] production to meet the growing require-~
ment of steel. Now therc are no forces
preventing us from proceeding ahead with a
bold policy. Last time the Ministry was
not considered stable ; it was said that re-
actionary forces had got inside the party
which were playing a dominating role. But
now that we hae achieved stability and are
proclaiming to the world that we will march
ahead with a socialist programme, should we
not now proceed with fulfilling the commit-
ment given in the Rajya Sabha by Shri B. R.
Bhagat. I want to know categorically
w hether that commitment is going to be ful-
filled now. This is what was said on that
occasion :

“Site selection will necessarily be
considered. Ore will be considered.
The prooess will start in the Fourth Plan.
Then the decisicn will be taken in the
Fifth Plan itself so that in the Fifth
Plan the work can start. 1 still say that
Orissa sites will also be taken up for
location during the Fourth Plan itself.”
So 1 appeal 10 Shri Mohan Kumara-

mangalam and hope that with whatever
dynamism there is in him he will proceed
with the establishment of the second steel
plant overcoming all difficulties and defi
ciencies.

st uw AWy WA (FA0E) 9w
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ofs uilza, wal qgd & wod AT Y
AT weel Fifezzort N N & quee
&t aurd 27 Wigar g f5 ga el ¥ aw
N gamd @ 9 @R @mw ¥ 214
Afauds &1 & fear ag 214 Nfa-
alter o @ R & 197 AQ anfregurdt
5 &1 vafed A9 sifegordt & s Wy
1Ay aga gt gf ¢

yfega awaw argvq a5d devgT A
rewin Y fir fom g & mrame a9x
g @AY ) faar aar o) gEi & amene
qz gud @arAy or Y Aar arfgd, w
a7 FNFH FY GIH @, drg Fg &
@I g, AR AwAS A "I 21 9 N
AR @ T ¥ E ¢ r g ag qaT
gredz g3 ¥ et § @) fagr Fawmed
#r yeg g—ufas ¥ wfus 70 wHma
famer asar §, Sa% wE 9 Afaw ¥
nfaw 30-35 wfamg fasa ¢ mifas
AmEnT AT EE 3 & uitag WH
2 uw afa 91 agg @ ot & a0 ag
A1y azr-ear-& fai & amar § ma g fe
A

# g W e fa oy sfedo
W Y g e 214 Nfanda v @ fam
AFgg Al asE A T AT F IY
@w srw W 9wg WA 8 & g
1] gzg N Ffagds 1 qear 214 7 @
881

o} genuss wgma : guafy wg-
g, a7 # Ay g g

awafe aftan : aogly & fad o
surf o ¥ & 1......9@ qmgE g €
t ) g dlg eAr soAl Wiy A wE )

’

st uw mugn awi: & ag F4S;w
w1 o fi w1 78 aifwadw ¢, @ W
ady & fx gak Waar g § 1A JY &
vawiar fv smede dge & wifew qw0
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¥ g=r wraar freer 7, A 7
20-25 gfagd fAFd ®T—arsy gt M
iy grifg gz @ A 1 ag oA A
3 A &, oo ;AY @ dg g e
2 1 z@ axg w1 wid arqrfear a8 W
g @iy Nuifedr #1r g ag & 5 g9
azIAT 1, g a2 faa Ax AN @109 &,

HIHTE AA 19 7 & T AT qIT g4 &
A IgTY sqqfeyqd 3q ¥ T4

oE W AIGH[ AT IT G F AR
fearsar 1 aF @ W Ak 4T
@) FY 7F A9 @ H PFAIQA B
faar mar & zafe waar wdar garwr
sq @r & gq famr 4 gw feAd a0 oy
g, Uz A S AT R W WG W
e &) frwm g mwrr @y v A v v
grg 7 3 FE FT FRIIN 1 7T YE
B g sz ¥ g AN a@ adr g
Wi g ad)F & Y A7 a0 w1 oA
fargarfiggamarg frg afa &
2 F0T & 9w & o wrA AN g WA
¥ grgz @i7 9% @11 92 918 A FAT
N awAr & grET AraXE § g d
sidr & fF grza gudy 3w a9 & T
Y gradz fear g1 g8 91 IEAT
qwar & s4ifs ga qd wagdr &3 § sl
qredz Avz 7 wifas g A9y AR
Rar a1t A AugN 3 A § Faw @A
& ara A § Afsr ag ¥awm SH N
g wagt AT AT WY wAgY s
afes N gy T AwgQ & fawra =N
Y ADr A H AT @ AR
wifgs) & grer, SAE W g0 wagd ¥
&, 0 g Awgd w7 Oy FW & fag
A & 3¥are & Saer ar g Avgd At

X o Tra AfFg gwer f grRATSAT
FgFT g0 T A E ) AfFT I &
€ Y amwe adf g€ 17 dwgar A
TR E @ & A frak et
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ATTH AT IEA vl mer AN A R
T faar At 37 gz ¥ N W A qh
AR WA &1 ¥ AT I AF AV A
Ay ¥ A% Tar A § 3 argr ¥ Ay o
grat) fAxam 17 FEA T § AN
W H A, 0F agy 7z B NfF 3a
gqur & fao aifady a1 72 o arzv @
A1 gy A IA AR O[T AT AT W
FTH ACACN A1 FT ANAY F7 F aaf
79% FTT{ A7 37 | A7 WY agIAYT g9
Ay Y 78 7€ 1 118 7 ga0q HAAS
7 A oY adY gf 1 At = 5w
qFZE &1 qEFzigd FUAT § NI 779 I
#qEq1 § 07 oft wed FAry FAAT X wv A
FO @7 21 fer D iz mifad § a1
QAo &o o dYo AT a1¥ ar gadr AN ¥
fao ¢ 37 &t & S wagh fargw
T EY ARSI & AT IAS gAar F @
FY 1A § 1 AW wifgag 114 2
za% sAEr T q 23 41 gl wx A
a9 & W AF FARAL 8 T QR
g a1 arw Y At w7 0 & A7 FaAay
A AT qT wAgT #Z ;wAAA Y f& ¥
Forzaw & fAg g, dadue & fag adr &,
IAR A@E ATAPT T A F 1 %@
alg | FRT F F AW I@F DHar
Sqrar g

aw afq wgiea, ns gug= U Agar
R adY oY | gud faufg AT N
I ET-gr Afarda § 1 gNAAE
feesw Afr Y a4z § za Fed wE
sifeada 31 faar 77 @ afardg
Far € ard) aifgd | 97 THY ¥5 daT
fear @Y 13 za9) 24 W@ ¥ A
214 %1 24 wr ¥ arET1 WgA wemr
frar AT 24 qrAY A gz F arz N
W gF wra Y wifey oY a7 oy
as ot At gf @ 1 99d) Fer F A oy
wrgt g @t Rar#d Aaffar o g
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[sft w7 arTra awi]
N e Ac g az § fe wo-
Aaw & o rd qra ff Igwr wgt A
agt Tar war § ot 3N & gz AN fkar

Frmryag g ¥ auT VAT A A AY
214 fagda wra fr N IaF g

arg FAHUC AHAT AL N 43 ¥ FW
99 AFAT gAY W3 A Ay 72 W
72 agt dY 24 5g dard 9 A AawY Y
afsr 1A AN waAsY § At 200 A
gax a¥ I arzy Fysd A oY
g4y avg W feafy v 1 g§ 317 730k
A w&A af fAf ol A gy AAfan
grrtazr 2 A1 7%, o Fir gz fedg-
¥z ¥ Far @Y erItezT g0 Ay, Aefgy
gt az it wrgx A 7T qw § Pl
awz ¥ 7 w1f owifor fror § AT IIH
g felaliz frar g AN sy fear &
#1E w19 DA §o gy edza A fealy
¥ ¥, afew P Feqfy ¥ ¥, 3 wfyger

P & IaAY, wrvy §1 agy ar
Raac A ofacds drae wriyz dere &

arfersl, o Yo awoe o AT AR AWAY
% v ¥ oAl § avar /7, AfFT Wwa
@t ¥ g7 wifas a7 @3 § 1 § Oy, wa-
91 91 92 3§ Ir AwAT A A& ? 3T
NgiTaff ) paferd ana A 2w
LR

ar A ¥ P & gl afqg
Fargfeft & at & a3 Gar &
gy Nt wwyd N ag Afeg foar war
fs ga0r afafax zfawe & wFd .,
fesgaa & "y 77 Aeq 74 frar war,
gz ot frar w1 fax gy AR AN
facrarlt § 9% gw w17 %Y woar wd
8, ghefadt f efez & aadr afag
w0ty § foirgy fiar xedt § wwifs
ag¥ ¥1§ 9 a1 a1, € ¥y v w@r)
Yfer afam wdtwex & fefgas # gant

gt frr <@ 4 9 & 1 aRqae ¥ wiew
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wifen wta & gonfaw frgwa @ 8

awiafe adeq : ey gEr K9AT
AW AR §3 |
=t TR aream At ;o qErdf ¥ 9g¥

RO ¥ g ¥ W dafear A o,
TN FzAA ¥ A7 qA ¥ g fody
W a97 qffT¥s ff AFY &1 FqIT AT
avTar AT §1 w9fF ARD AAY A
St a1 §A2T 74y Frar sar §, gafag
w7 @19 avgrd § @Al & afgs gav @
Frawr g1 g ax griaz fr @ faasy
o o dro faaelt 241 §, Ia¥ ot Arfea
fear § fr gad fegy arg Y fasdt @

T eIt Aty ary £ X g9
od faer 51 g7 § 1

gravay § fr @it gdT 9%
& =T ¥ Y ;fgy, Afra 7% w Fe ¥
drardy ag & fe @ wwaT war g, a3
o1¥ u7 F 5 uHyY @ gwgd W
AT E 1 ITT F Qe oe¥w A @A
g oror 3R N AN Y, O 9vh g
WAt R WAy § . Ik A
ot g7t A3y gwIT wiar §, qg A
X & wrar

art 1R7Ts dsze ¥ o w7 gwEArT
wremr 73 § F8 W @Ay 7Y WY
gad dar feara-feve wav § fr @
araff e ar avvwr § 1 ard ghear
#t srell ¥ g Wy & fag A av Rar
o397 WY §, faan ¥ & arct T§
5§ gewre a fraw are aff 4o
FARII AN Y5 ag & ey Ay
wIrAT § ST A A7 17 FALY 4 Ay
05 afgs ¥ afrs N 5 gorwigie
feg AT ¥ fear oy o & 7T Ak |
frsar @ 5 wdy #r 0 gaifrofonr
FRIT A A & Fvar g Kfeze
€ w7 T ardar ¢ gy A 39 wdfee
wex oY agy @ 2 mngﬂtl Sant
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urmx sy ag § fr v aw Sg §
wavT wfgT A ¥ avere faA
afgprfeat «y frgea s §, & o9y o
¥ oEY § 1 oF as oY ew Y dde-
77 Y a1 7 § Wi qEY ATHEW
aretradz grardfafey MraaF@ A
DA NF wiffeazt @ arht §1 s
a6 g9 OF wta s w7 AY Azl w
TP FTA & 3T & avh gAY WA
s F1er F JgAT ) farar Y nk
aqo #HYo o Yo ¥ 68 zATT Wrzfaay
¥ 14 fafagT za dar Dar g AT Wk
A5y N 7 | 7r@ 22 gar qfwar
¥ 17 fafaqa zq 431 @ar g1 wF 4§
&7 AAT § mawar g= g ar § 1w
¥t qur caifyw & fr fi4 g9 gear w1 1
wrg 22 g A FA fRar ey 19w
22 AT FY F I £ A4 g g
fis fire & w91 QT wEA AT HXF &S
W AT ¥ fag wriw dfvew 9, gEt
gt & FTC T FI0 1 3g & Ao Ho
Wo dto sY mrew § forfr uw § 28
w1 #fres o § $1T gaR ¥ 32 §3%
#fqzs It faar 737 60 #r wfyew
& srar ¢ s ¥ AT famwx o« fafaga
oo dur wrX are 2 WY WY WIW@
AfET Fer Y wF7aga v aar &
v far wrar § fa ag 60 w0¥ g
2, 60 F Ay v

TR oy A w€ 9 fawdi & S A
arg s ff afeT §fe asg w1 oA
¢, wafeg & off U & @19 GO H
orra v fyg w7 §

SHR{ SURENDRA MOHANTY (Ken-
drapara) : Mr Chairman Sir. even the
severest crities of the Minister will concede
the initiative and the sense of responsibility
that he has brought to bear upon the
activities of the Steel Ministry. But I think
these are dnly up to a point, because even if
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his most enthusiastic supporters will try to
speak about the achievemeats of the Ministry.
I am sure they will have to fumble for words,
The basic problems of the Steel Ministry in
the aspects of its production, price and
organisation have not yet been at:acked.
Even the Steel Ministry’s Report seeks to
draw a veil of secrecy on the skeleton s
which are hidden in the Ministry, cupboard

First coming to production, we find
that notwithstanding the abundance of raw
material and labour needed to sustain a
flourishing steel industry, steel production i1
this country is not only lagging but dwindi
ing year by year. I think the hon. Memster
owes uan answer to this House as to what he
proposes to increase the produstion.

In 1948 Japan was producing 1.7 million
tonnes of steel. Today they are producing
93 million tonnes of stecl. As against this,
in 1948 in ladia we were producing 1.3
million tonnes of steel, almost on par with
Japan. But what is our growth today ? We
are p.oducing today only 6.3 million tonnes
but the actual production may be 4.5 million
tonnes or so. The hon Munister, while
replying to the debate, should not take this
eriticism io a cavalier fashion. He ought
to be concerned with production dwindling
year by year. If Japan by carrying iron ore
across the seas from fndia and other
countries could achieve this result, why not
Indaa ?

AN HON. MEMBER : National chara-
cter,

SHRI SURENDRA MOHANTY : In
Hindustan Steel production is dwindling.
From 6.59 million tonnes of steel ingotsin
19¢6-67 we have further dwindled to 6.1
million tonnes in 1970 71.

The deterioration is consistent year by
year, though production had briefly picked
up in 1969-70. The Minister has promised
that in 1.72-73 he will be able to present us
with 7.2 million tonnes of steel. If he is
able to achive it, surely, he would have
achieved a minor miracle and, I think, the
House should propose a Bharat Ratna for
him ButI am sure, what we have heard
about Rourkela, Durgapur and Bhilai,
proauction is gring to be further reduced
be.ause maintenance is at the lowest, in ajj
these plants, :
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Therefore, when production is lagging
behind the targets these must be a deter-
mined programme to boost production up to
the targetted level for not only bringing
down the price but also to increase the per
capita availability of steel

Today what is the idle capacity in our
Steel plants ? According to my calculations
in Rourkela it is 54.3 per cent, in Durgapur
56.2 per cent and in Bhilai 22 per cent,
which is subject to scrutiny. I think the hon.
Minister owes an answer not only to this
House but to the nation as to why such a
size of capacity lie idle in our public sector
undertakings 1 think, the worker in the
steel industry is today earning the highest
wage in the country. Not oaly the officers
but their workers also are paid the highest
wages in the steel Industry with the lowest
production. If the hon. Minister cannot
tackle these proplems, in the fitness of things
he ought to resign. We do not want to have
the luxury of a public sector undertaking
eating up its capital and giving us these
disappointing results.

About {rices, Indian steel is being sold
at the highest price  During the last three
years, 1969-70 to 1971-72, there has been
price rise on three occasions, that is, on
1 1.1970. 13 12 71 and recently on 17.3.1972,
as a result of which today the increase is
of the order of Rs 75 a tonne. The last
two increases were consequent upon the in-
crease of excise duty aud 1egulatory duties
of excise on steel materials but what about
the 1970 increase 7 The 1970 inereases was
due to the increased cost of production,

This leads me to another aspect, namely
that through this escalation of prices com-
panies like the TISCO and 1ISCO have
earned higher revenues and profits whereas
we bave not teen able to show similar re-
sults in the public sector. Today, the exci-e
duty alone on steel constitutes about 40 per
cent. On top of this the public sector and
the private sector companies are toying with
the 1dea of having another price increase at
the rate of Rs 100 a tonne. The hon.
Minister ought to take this House into con-
fidence and say what his reaction is to this
demand for increase in price. If the Govern-
ment is thinking of enhancing the price, 1
submit, a white paper on the steel economy.
manufacture and distribution, should be lad
before Parliament before any price increase
ip considered.
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While the reeord of the Ministry is dismal
both on the oroduction front and distribution
thet Ministry has been toying with the idea of
a holding company. The holding company
will be wholly owned by the Government
and, I am sure, it is going to be the bivgest
company in the world with a capital outlay
of Rs. 4,000 crores. T had expected some more
detzils about this holding company in the re-
port but the report is laconic on the holding
company, which, according to the report, has
already been sanctioned and for which a
capitat outlay of Rs. 4,000 crores would be
needed. This public sector company will
mean a thorough re-organisation of the under-
takings under the Steel Ministry, all its
captive plants and miunes and of coal and
mineral companies, under one common
umbrella.

16-00 hrs.

As far as the proposal goes, [ have no
quarrel with the holding comnany. But
considering the achicvements of the Hindus-
tan Steel which s the bigiest company in
India, I would certainly advise this House
to put a stop to the promoticn of this hold-
ing company until the performance of the
Hindustan Sreel is improved. What is the
size of the loss that we have been incurring?
We find, in the case of the Hindusian Steel
Ltd., which is the biggest company in the
country with an inve<tment of Rs 1066 crores
and which accounts for 23 per cent of the
total investment in the public «ector., the
cumulative net loss. as on 31372, is Rs.
223 crores  In the case of Heavy Engineer-
ing, it is Rs. 87.83 crores; the Mining and
Allied Machinery Corporation—Rs, 36.42
crores; the T-iveni Structurals —Rs. 204.52
lakhs; the Bhara* Heavy Plant aad Vessels —
Rs 34+.18 lakhs.

Now, if the\holding company is being
promnied to agregate all this net loss and
to inflict it on the tax-payers in the name of
socialist econorny, then, of course, the hon,
Minister and the Government is welcome to
promure the holding company. But if the
Government is proposing to streamnline the
steel production so as to have increased
production and lower price, then, certainly,
the holding company needs re-thinking.
While the size may compensate the sengse of
frustration and failure of the Ministry, by
its gigantic size, it will land the nation in
bankruptcy in no time. Thercfore, I say,
the Government of India should not be ja
a burry in putting thoir seal of impilmatgr
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on the proposal of the holding company.
The Parliament should he txken into confl-
dence in the matter. We must know the
pros and cons of the entire economv and
how the holding company is going to imp-
rove the position.

Now, [ come to another aspect of the
matter, the aspect of corruption which is
prevalent in the Steel Ministry. It is well-
known that when steel in short supply, it is
bound to bring iu its wake corruption  But
my only grievance is that there is a kind of
abetment at the high level which is leading
to corruotion. Some friends ask how. The
modus operandi is this. It now takes six
months between the allotment of quota and
its actual receipt by the actnal users. The
actual users cannot wait for this length of
time because they are not in public sector
undertakings and they do not sustain the
luxury of a socialist economy. They have
to produce or they will perish, They can-
not afford to wait for six months’ delay
between the allotment quots of and its
actnal receipt, Now, during this six months®
period, they have to go to the black-market.

Only the other day, on 14. 4. 72, the
hon. Minister of Steel had said on the floor
of the Rajya Sibha, that at least S percent
of steel is going to the biack-market. It
should be much more...

SHRI S. MOHAN KUMARAMAN-
GALAM : S per cent is not under regulated
distribution. 1 did not say that it was
going to the black market,

SHRI SURENDRA MOHANTY : The
only possible inference is that. Since it is
not under regulated distribution, naturally,
it goes to the black-market. If you could
work it out, I think, the SteelMimstry's
contribution to the black money is sizeable.

It has been an important guide-line of
the Steel Minustry that indigenous product-
ion of ferro-alloys should increase. 1 am
bringing a specific instance to the ntice of
the hon. Mumister and aiso of the House
and I would request the hon. Munister to
order an inquiry into it. Sir, while the in-
erease in production of ferro alloys is one
of the important guidelines, recently we had
imported 12,000 tonnes of ferro-silicon Even
though orders had been placed by the Hindu-
stan Steel, by TiSCO aad by the other
plants on a ferro-silicon plant in Orissa
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which is producing the highest quality of
ferro-siticon, these orders had been myster
iously cancelled and .2.000 tonnes of ferro-
silicon haa been imported 1 do not know
how the import could be permitted. [am
told the import of 12,000 tonpes of ferro-
silicon cost the foreign exchequer to the
extent of Rs, 8 crores If you calculate ten
per cent cut which has gone to some intere-
sted parties through whose abatement this
could be possible, you cin well anticipate
the enormitv of corruntion that is prevail-
ing. 1cannot vouchsafe for it, but this
complaint which [ have received is from very
responsible quarters and | have no reason
to doubt its veracity It Is with a sense of
duty and not with a sense of challenge that
I appeal to the hon. Minister to at least
satisfy himself about this charge. This is a
matter for engiiry by the CBI, [ think,
the hon. Minister should apply his mini to
it.

There is anothet point. The strength of
the nation is measured not by shibbol cths
or chimeras or slogans but by the amount
of steel that is available The per cuoita
consumption of steel in India is the lowest.
The House mav be interested in knowing the
figures In U.S.A it is 685 kgs, in Japan
it is 500 kgs, in USSR it is 430 kgs: in
UK, itis 422 kgs: whereas in (ndia itis
15 kgs  (Interruotion) According to my figwe
itis 1S kgs. While the per capla avail
ability of steel is the lowest in the world,
its priee i3 the highest, It is time that a
price policy was evolved by the Steel Mini-
stry. There must be a pool price and a
time-bound programme for allocation and
distribution of steel. Eliminaticn of delay
in distnibution should be guaranteed. At
present there are two organisations, NMDC
and Hindustan Steel. who are engaged in
import of steel. I suggest that there should
be only one agency which shouid import
steel, and guidelines for fixing priority for
issue of steel licences must be laid down very
firmly so that it leaves no scope far corru-
ption.

Finally, in conclusion, 1 will say that
whatever | have sail, | have said i1 no spirit
of opposition of the party in power but as
a citizen who has to bear the brunts of the
socialistic economy. [ hope. the hon. Minj
ster, while replying. will satisfy this Hous-
as to why, with easy ava-lability of resourcess
stecl s seling costliest, why the per cupyu,
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availability is lawest and why there is so
much of alteged corruption in steel alioca-
tion in \Jdyog Bhiban,

SHRI P. R. SHENOY (Udipi): Mr
Chairman, I rise to support the Demands
for Grants of the Ministry of Steel and
Mines and I appeal to the Ministry for
caution and justice in implementing one of
the biggest iron ore projects in the world,
namely, the Kudremukh iron ore project
The project is now at the stage of plan,
When developed, this project would be able
to export iron ore in the saleable form at
the rate of 7°5 million tonnes per year. The
detail project report has been prepared by
the N M.D.C. in collaboration with Marcono
Corporation of US.A and the NON
group of companies of Japan This report
is now being examined by an inter-Ministry
Working Group headed by Industries and
Mineials Adviser to the Planning Commis-
sion.

One of the important suggestions in this
report is that the iron ore from Kudremukh
should be exported in the form of slurry by
pumping it into 2} lakh tonner ships. It
will be sailing about 10-12 miles away from
the Mangalore harbour which is now coming
up, as an act of fuifilment of the aspiratiuns
of the people of Mysore. The reason given
in the report is that if iron ore¢ is exported
in the form of slurry, there will be some
savings in the operation costs even though
the facilities offered by the nearby Manga-
tore harbour are not used.

The suggestion made in this report to
export ore in the form of slurry is to be
rejected straightaway for the following
reasons, Firstly, if this suggestion is accept-
ed, there will not be any scope for the
development of Mangalore harbour into a
modern harbour capable of accommodating
1 lakh ton ships and there will not be any
scope for the consequential industrial deve-
lopment ia the west coast of this country.
Secondly, the Mangalore harbour with.
out any development and without any
export of iron ore even from the Hospet
region as 1t was originally planned, will
be reduced to the position of a fishing
harbour and the cost of this fishing harbour
would be about Rs, .5 crores and with a
foundation for 49° draft as aflowed for this
harbour, this harbour would contiaue only
as a fishing harbour wjth an actusl draft of

only 25,
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Thirdly, thousands of fishermen liviog
near the Mangalore harbour project will be
displaced and they will also be deprived of
fishiag facilities in the sea zone through
which the pipelines for pumping this slurry
will pass upto the ships Fourthly, there
will not be any development of infra-struc-
ture facilities in the region of the Kudre-
mukh project.

If this ore is exported in the form of
slurry, there will not be much scope for
employment. Unemployment is a big pro-
blem in this country and there may not be
scope for employment and this project will
not be employment oriented and this would
also involve a lot of foreign exchinge and
we have to give up the principle of self-
reliance if we are to accept the suggestion
made in the report,

The suggestion is made by the four
trading companies of U.SA. and Japan
In my opinion, it is not safe to rely too
much on the advice of these four trading
companies [f we accept the techniques
suggested by these four companies, since we
are not familiar with these techniques, these
four trading companies will be ina position
to dictate terms with rega d 1o the price of
iron ore and other terms of trade when we
export the ore to foreign countries. If we
export are in some other form, the Manga-
lore Harbour will have to be developed and
at least in future we can have a plant near
the Kudremukh area, a marine steel and a
special steel plent. Bat if we accept the
suggestion made in the report we will never
have a steel plant near this Kudremukh ore
project.

Lastly. the whole idea of sending this
are in the Torm of slurry through pipes is
perhaps based more on a spirt of adventure
than on a sprit of ecnomic growth coupled
with scial justice Therefore 1 request the
Government to give up the idea of sending
rhis Kudremukh are 1n the form of slurry.
This may be exported in the form of police
by iostolling a pelletisation plant or in any
other from which will benefit the country as
a whole and the Mysore State in particular.
With this single point I conclude my speech.

-} arAYeT qiF (gardam) @ wEdy
vz fr & g wg & 90 q@aw w qurg
g 1 fegw g W E g
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It agw ¥ &Y wiw g § ik T
g agmast ¥ sara AW
wiE T wEE wugAt ¥ At g fawre
w0 1 famfawr o ge fisur § oy
qYT JeargH AW T E | 214 wifFr AW
ATEE T YR Tsgewy  fwar, w6
R w1 adigsw  fear Ak
afaaa fogladhor o1 ot Tefraw fear )
¥ i A ad SEmEEs W IR
firg & vt ca¥ foag ag aomd & amr &
T g AN Y aid § P el aew &
gawt saiA fewnaAT wigar g7 s WR
off aga ¥ wra § o v A= § o qEd
AT & TEASTW FT ¢F Aga WER
w9 § 1 aYear @Al F w9 F0
iy w7 A A wag afr ofr Id
gatea & fawre § e geitwa & sifer
A FY aRrAT & FIH I I OF W
g A |  Ar ang §5 § fe awhr &
wedt g% ot Iqre g Wik Y Ay
& @r fae avg & wiar agFl § s
@ Y OF M@ qagd wTgar § o o
aw al ¥ qF qga af sH g gk L
ot ¥w w7 avar oF g ared Ed § Ay
ars g wrar § e wad faar ova wmok
amT fE gEr wra A g T
faurs wa¥% f5 g0 oot ¥ O @
werAl &7 3 uhawrg w5 fod #
g & fo ggw ofqdy gard war
DM sk AR ¥ wAA qarf af § ol
& ifaw w3 5 wgrer & v Faw
Y wow oAoff & g, oq@ & fagaY
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w1 38¥ aga wyr fgear AW ) XA WS
AT Fww Nege 2 § RAE
NTFA 6 N AR X /A AR
wrgegwar geft o' oY waR AeeE
FTAT qF AT A IIX QYAT HAT IE AT
oY wft T w § 1 ag WAy drx
ae & aT ST Hr | gg AFT A%y
wTW § | a® oy &1 gawr fgear W (e
saac At K ga ¥ @ AN I 2y
1 AT A, WAZ 7 F gAar-gAAr
& forg fagar @ur | gq ey qEQ & o
Iq!  aga gy owd ¥ fagr s
ug % gy g @ g A & o
@A W@ W owg AT owgAr g oo
q7 ¥ W WfFT D w ousdg-
s gwr & ® AN @rrq o wrfa,
R ag grer § s Ay ww, ww dav
W gadez T A1 AT §—Aff w@r
& @ o ot 12y gR Frar A F
UF IGT AT wqA § A1 w7 WYer Fawr
a1 1 agi vt fagre qamre & gerda
ww qwar § Wi agy af a@ e
w1 99y § | ag daor gar & fro3q
#fgda A wa & & 4 ¥ Fh
agt grva wg & i qu afeww arefaw
aw @r & fow far Feaar waraw
ofia¥z g1 J3qr, X AW A0 Ay,
¥ @A 9T A g A, gawr wdar
adt § 1 s aw ) ¥ e dh gHrEr vy
oI ¥5TET & Sragt gz @ A Siflry #
T ffeg@a N af saadq § eq
st 1 g foalt s §, v
It e ¥ anirere AR § @
ERNAAFT I fom
:;aam 3T WAl &1 wfaewy
[P R e e 1
Wi gk ¥ o ¥ ofar gedt Py ¥
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o YR wmi 1969-70 ¥ 75.74
fefaaw e adrsr: mwwaT gur, gt
1970-71 % ag 9z %% 72.68 . ffaga
za v e w69 . fafqys z:rtg
war | FIH F NFA@WT § TrITad c}z
oo @r g . .

S gq A THRATT W QFHET  $TXQ
ag & f ofims daeT & awar ot @i
Frami ) 3a @ g 9aa &
gearey ) fodt o sO A a@) Aigr e

axar & 05 g =% g 3, afew a3

gar & 5 aE@ § 969 7 @q
g d s wm’m’t T IHIr T AT
agr 1

sfiww nezadfic M ma a@ gu gy
s ¥ sxad) v 9T wg 3 ¥ fir agt
afiws sizdfen w1 @, gg w &
AW @ WA 1 A A R Dy
NS ofims weeEfen ar Ay g, afes
fueslt ¥ qav-aedtad s § q5¥ Ay
s%Y &1 wams S8 Par &1 Fow
SR qar mgm g

. . it q. & a'h Frardy &
a g ot ¥ aw w0y AT @F FE
T W ot e wa;wa & aig
€ 9a&T arEr A iﬁt fear war | 9g 2@
*qr squr <fem oy gur @ e
gl 9 g FI¥ @ gav ) g WD
aw s, wa Ngwr @wew QA amr g
AR Al gfefadt =gt ww o 1 waTr
orgd) ox Qg AT wyar @d fear
nar, &fea :-m-rr quarﬁm fad o
9@z &
T g e dy e w0 v
oy frar agr §, Sfeew eagw 2 aede
gfeﬂniiﬁ 0 oag s 3 1 5y &)
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iz & . feaw ¥ qe Prerer g, A
g dL @ B fas .ow weew A
2.70 97| €947 g7 2T qEAT L 1 WA
gaR avzs g ar, at qar gar ?

¥ feé & war war ¢ f fafefeg,
Sfatos o¥c ¥ 99 W g1 wreE
ewifin st aag ¥ war §F wrd @
g TAAE NAFE 7L ALHIT T ¥ 5 7AC
Tqar &% frar | Az 9T 9iT & APR
T FCW G AT AT AW N
344 farsfent vl LAy Smre-vErg
sTd wrig g ¥wgm agarg fw
FrrT Fy wlaeq & oft g ardl &Y eww

TET &Y |
avwTT ¥ Preelt ¥ o . @, @Y w

ae A faar fr ¥ grsa-algy W@ §
30 fofsaq =4 wiesgA s )
9 fofags za. #7 @qd g W9 dle
wrfin30 fafars za & arevas &
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# &% Wiz aivg WA AU ATAAT
oex ¥ ar 390 a0g | FUL wUL 6T
¥gerr W@ E feedy & cqrad w1
wig qas ¥ sar afefady g7 &
g smn ? wQE wwwr @d w FHE
unfiar, ®a AT gat W A @ Oy
w7& ¥ weld Wigy &Y TE a%E
eatfin 27 w4 A T % A 0
gt § FPF gz grur | IAN 0w
form ¢ fF ol oY wrvE APET Aw A
af Afeadt 3 Ha A § I fag
agr Q-wiegaaT Show &80T A% Sar
fo qd awr & wgr q-wiegaaw § g g
at mad @ fe agy wear ¥ wahdl @7
a1 g wagd A dwar o9ng
w1 gw Wi WY safrrd wAd o
R.W‘F*'Fl'wﬁm fr gt N g
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ey e § Jwdr A gy AT ¥ fag
Margw oy § f& e
afie gaar st over gar ¢ fe farad
¥ agw wwy Wz gorAr wgaAr § w4 &
€7 Iq% %9 A §f g ) wagT Wy
h ey qur § gAR gt &, S =W
afer g are §, IRET A qfewg-
¥ Y @ W qwg A § ooy
qeftrf ¥ o gwwrr B fzd ¥ oamy
W DHEY Nfard §, . @ B o@D
N, fad AagT agt wIA F QA § agT wW
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afd agt &1 A wATZR PR O .
& ¥ ¥ gat N ¥ v Mifee
sad gar

awrafe wpam : wx 91§ u: aw wg
& | widly geer agA wrew W ardy
W agw & )| % a5 & faq «afrg

ar
18 28 hrs,

The Lok Sabka then adjourned till Eleven
of the Clock on Thursday, May 4, 1973}
Vaisakha 14, 1894 (Saka).
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